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Commerc1al Complex (BDR)
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N \ Dated | 2 DEC1988

APPLICATION No, Contanat Petn, (Civil) No.193/88 /

o  W.P, NO, 1,, g.ug.rza/aair) ' /
VA {-‘EEPliCantIS) v : Respondeht(s) '
€V, Ramachandra -V~ . Shri AGB Reddy, Dy,Dir. Genl.
To ' o ~ AMSE Wing, GSI B'lore & anr.
o] : : X

1. Cv .Ramachandra, _
C/o Sh.mm Krishnamurthy,
No0.43~-11%d Main
9th Cross, Habhikera
Bangalore 54.

2 Sh.SK. Srinivasan,
- Advocate °
10-7th Temple Rd.,
15th cross, Malleswaram
aangalore 3‘ .

SUbjéct H SENDING COPIES OF ORDER PASSEO BY THE BENCH

Please find enclosed herewith the copy of ORDER/SXIXXINXXRXNKNRDKRX»
passed by ‘this Trlbunal in the above said appllcatlon(s) 21_11.88
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B 128 [k F) | |
E:E.U.Ramachandra - 8? A.G.B. Reddy, Sr. Dy, Oir,Gen,, AMSE
" . : U%ng, Geonlogical Survey of India,
" Advocate for Applicant B'lore sldvaieBie for Respondent
: Shri S.K. Srinivasan ‘
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Patitianer by Shri S.K.
Srinivasan, :

In this petition madse under
section 17 eof the Administrative
Tritunals Act, 1985 and the Contempt
of Court; Ast, 1971, the petitiener
has complaimed that sn erxdsr mads
in his feveur en 8-7-1288 in
Application He.178/88 has net been
cemplisd with.in letter and spirit
‘within the time allowed in our
order. On this basis, the

Lo petitiener has moved this Tribunal
s e to punish the centemnars. '

in Applicatien Ne,178/88,
just neu decided, we have sxtended
the time fer complying with eur
erder made in dpplicatien Ke,178/88
t311 31-12-1988, If that is se, then
- these precsedings cannot be initiated,
Ws, tharefore, drop these oontespt of
court proceedings, But this eheuld not.
be understood as prehibiting the peti-
tiener frem appresching us if the
sutheritise de net comply uith the
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